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MR. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for reservation in services for the Scheduled Castes
and the Scheduled Tribes in establishments under the Central and State Governments and in private
sector and for matters connected therewith or incidental thereto."

The motion was adopted.

SHRI BRAJESH PATHAK : | introduce the Bill.

* Published in the Gazzete of India, Extraordinary, Part-ll, Section-2, dated 11.3.2005
MR. DEPUTY-SPEAKER: Shrimati Krishna Tirath -- not present.

Shri Dahyabhai Vallabhbhai Patel -- not present.



